T.P.(Crl.) No. 449 OF 2002

| TEM No. 63 Court No. 2 SECTI ON XVI A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Transfer Petition.(Crl.) No. 449/2002

NI LAM KATARA Petitioner (s)
VERSUS

UNION OF I NDI A & ORS. Respondent (s)

( Wth Appln(s). for stay, exenption fromfiling OT.& directions )
(OfFfice Report)

Date : 29/07/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE G B. PATTANAI K
HON BLE MRS. JUSTI CE RUVA PAL

For Petitioner (s)
Kam ni Jai swal , Adv.
S. Bakshi & Ms. A Rao, Advs.

Vs
Vs
For Respondent (s) M. V.A Mhta, Sr. Adv.
M. D. K Garg, Adv.
M. B.S. Biwaria, Adv.
M. C N Sree Kunar, Adv.
M s. Rekha Pandey, Adv.
M s Pranmod Swarup, Ms. Par eena Swar up,
C.

D. Si ngh & Praveen Swar up, Advs.

UPON hearing counsel the Court made the follow ng

ORDER
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Heard M. Mhta for the accused respondents.

A weeks tinme is allowed to file any counter affidavit

to the application for transfer.

Put up after one week.
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(Y. P. Dhanija) (Suneet Bal a Sharnma)
Court Master Assi stant Registrar



